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Wage revision of Bank Employees

1515. SHRI CHITTA BASU:

SHRIMATI PARVATHI
KRISHNAN:

Will the Minister of FINANCE be
pleased to state:

(a) whether the bank employees are
agitating for the wage revision;

(b) if so, whether Government pro-
pose to bring about a negotiated set-
tlement of the issue through tripar-
tite negotiating machinery; and

(c) it so, steps taken in this direc-
tion and the result thereof?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) to (c).
Chief Laboar Commissioner (Central)
has initiated concillation proceedings
under the Industrial Disputes Act on
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the demand put forth by the bank em.
ployees for & wage revision. The con-
ciliation proceedings have not yet
been concluded.

Steps to meet growing agitation of
Workers for increase in wages and
bonus

1516, SHRI MRINAL GORE: Will
the Minister of FINANCE be pleased
to state:

(a) whether the work of the Bhoo.
thalingam Committee has been com-
pleted;

(b) whether Government propose to
issue an interim report; and

(c) if not, what steps have been
taken to meet the growing agitation
of workers for increase in wages and
bonus?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) No, Sir.

(b) An interim report has not been
called for.

(¢) Government have made it clear
that the appointment of the Bhoothal-
ingam Committee Hoes not mean that
it wants to have a wage freeze and
there could be no negotiation on the
matter with labour. On the contrary,
the Government would like to formu-
late a policy which will be beneficial
to all. Government recognise the need
to discuss with Tentral Trade Union
organisations before finalising any
policy.

Percentage of Palm Oil in Vanaspati

1517. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of COM-
MERCE AND CIVIL SUPPLIES AND
COOPERATION be pleased to state:

(a) whether he is aware that
Indian Vanaspati Producers’ Associa-
tion and Oil Technologists’ Associa-
tion of India have recommended to
increase the present percentage of
Palm Qil in Vanaspati from 20 per
cent to 40 per cent; and





